IN THE HIGH COURT OF ORISSA,

CC Applications Notified for compliance of

CUTTACK

court fees/removal of defects.

Date

12.02. 2025

SL. Date of lcourt Fee Notify
. hepiication pepticant) 00t 15 on

INOT READY CASES
2025-
1 |2529/2025 [10.01.2025 |TRPCRL/7/2024 M NAYAK 5.00,3%5 0212
2025-
2 |3394/2025 [15.01.2025 P(C)/21593/2014 |G C BARIK |3.00,3*3 0212
S K . 2025~
3 |3400/2025 (15.01.2025 P(C)/31099/2021 |Zomon 6.00,3%6 0212
2025-
4 14347/2025 |17.01.2025 C)/39224/2021 |D SAMAL 4.00,3%4 0210
s P . 2025-
5 |5724/2025 [22.01.2025 |CRLMP/336/2022 CAMANTA 5.00,3%5 02-12
2025-
6 |6086/2025 [24.01.2025 C)/39313/2021 |Y DAS 12.00,3*12 0212
S N . 2025-
7 |9205/2025 |04.02.2025 |CRLMC/3393/2016 | nonn 21.00,3*21 0212
2025-
8 [9216/2025 (04.02.2025 P(C)/14454/2022 |Y DAS 5.00,3%5 0212
2025-
9 [9217/2025 |04.02.2025 P(C)/14454/2022 |Y DAS 5.00,3%5 0212
B B 2025~
*
10 [9593/2025 [05.02.2025 |ABLAPL/1232/2022 | .- . 3.00,3%3 0212
2025-
11 [9608/2025 [05.02.2025 |ABLAPL/10784/2021 M K DAS 4.00,3%4 0212
document
K P available in 2025-
12 19623/2025 |05.02.2025 |0JC/6341/1994 BEHERA dms, court fee 02-12
to be paid
73.00,3%73 2025-
13 19638/2025 |05.02.2025 |[WA/417/2021 G C BARIK |oocr ro winos (09910
14 [9705/2025 (05.02.2025 |CRLMC/209/2022 G 27.00,3%27 2025~
e JAYASINGH TR 02-12
2025-
15 19723/2025 [05.02.2025 ABLAPL/7188/2020 |J P KAR 2.00,3%2 02-12
2025-
16 [10483/2025/07.02.2025 |CRLA/300/2017 H SUNDARA |3.00,3*3 0212
* —
17 [10487/2025/07.02.2025 C)/3796/2008 |K C swarn |o12-00,37312 12025
dms 02-12
2025-
18 [10488/2025/07.02.2025 C)/28422/2013 |S PALAI 33.00,3*33 0212
19 |10493/2025/07.02.2025 |BLAPL/292/2018  |A KHAN 3.00,3*3 2025-




02-12

20 110494/2025(07.02.2025 BLAPL/3609/2021 A KHAN 4.00,3*4 gg%i;
2025-
21 110512/2025(07.02.2025 CRLMC/2048/2022 L DASH 20.00,3*20 02-12
2025-
22 |10520/2025|07.02.2025 |RSA/253/2015 B MISHRA [29.00,3%*29 0212
M K 2025-
*
23 110531/2025|07.02.2025 CRA/387/1993 MOHANTY 12.00,3*12 02-12
24 |10541/2025|07.02.2025 |MATA/53/2009 K C PANDA [13.00,3*13 ggfi;
document
25 |10867/2025|10.02.2025 |ABLAPL/8420/2021 |H K paTRA [2vailable in 12025~
dms, court fee |02-12
to be paid
PAPERLESS 2025-
26 (10873/2025|10.02.2025 |ARBA/5/2025 N C SINHA |COURT FEE TO
02-12
BE PAID
2025-
27 110895/2025|10.02.2025 CMP/143/2024 B DAS 4.00,3*%4 02-12
2025-
28 |10896/2025|10.02.2025 CMP/144/2024 B DAS 4.00,3%4 02-12
5.00,3*5 2025-
29 |11205/2025|11.02.2025 CMP/1408/2024 P BASTIA PAPELESS 02-12
22.00,3*%22 2025-
30 |11210/2025(11.02.2025 |WP(C)/26202/2024 |P BASTIA PAPERILESS 0212
4.00,3*4 2025-
31 |11212/2025(11.02.2025 CMP/1483/2024 P BASTIA PAPERLESS 0212
document
P K available in 2025-
32 |11215/2025|11.02.2025 CRMC/6144/2001 BARIDA dms, court fee 02-12
to be paid
4.00,4*3 2025-
33 |11239/20251(11.02.2025 ABLAPL/13156/2024 |[R N PANDA DOWNLOAD COPY |02-12
document
34 |11243/2025|11.02.2025 |WPC (OR)/478/2002 |B samar ~ |2vatlable din 12025~
dms, court fee |02-12
to be paid
document
35 11249/2025|11.02.2025 |WP(C)/20226/2010 M saHoo  |2vailable din 12025~
dms, court fee [02-12
to be paid
4.00,4*3 2025-
36 |11260/202511.02.2025 BLAPL/5879/2024 |G K ROUT | ‘o0 2 copy  |02-12
document
A K available in 2025-
37 111282/2025|11.02.2025 WP (C)/13890/2017 BHUYAN dms, court fee 02-12
to be paid
document
S K available in 2025-
38 |11290/20251(11.02.2025 WP (C) /24397/2012 PARIDA dms, court fee 02-12
to be paid
139 |11295/2025(11.02.2025 |RSA/99/2010 'S SAMAL  [7.00,3*7 2025-




DOCUMENT IN
DMS

02-12

document
D K available in 2025-
40 111298/2025/11.02.202
/ > 0 025 CONTC/426/2005 BEHERA dms, court fee [02-12
to be paid
document
R K available in 2025-
41 |11319/2025/11.02.
/ 2025 0JC/640/1998 MOHAPATRA |dms, court fee |02-12
to be paid
document
42 |11616/2025(12.02.2025 |0JC/17404/1997 s K RaTy |2vatlable in 12025~
dms, court fee [02-12
to be paid
document
43 |11651/2025|12.02.2025 |WPC(OAC)/631/2016|C samar,  |2vailable in 12025~
dms, court fee |02-12
to be paid
document
44 |11652/2025|12.02.2025 |0JC/6445/1998 s MOHANTA |2vailable in  12025-
dms, court fee |02-12
to be paid
document
45 [11656/2025(12.02.2025 WP (C)/11327/2005 |J samoo  [2vailable in 12025~
dms, court fee |02-12
to be paid
document
MD T available in 2025-
46 111658/2025/12.02.202
/2025 0 025 RFA/14/2003 HOSAIN dms, court fee [02-12
to be paid
document
47 |11659/2025/12.02.2025 |CONTC/637/2008 p K pag |ovatlable din 12025~
dms, court fee |02-12
to be paid
READY CASES
14.00,3*14 2025-
48 110470/2025/07.02.202 WP 19024 !
/ 025 (C)/19024/2022 |S P SAHOO SENT TO XEROX |02-12
H. K. 4.00,3*4 DOWN |2025-
4 111 2025 |11. . !
9 56/2025 02.2025 CRLA/1010/2024 BHOL LOAD 02-12
A K 4.00,3%4 2025-
50 (11250 . . i
/2025111.02.2025 0JC/2909/2002 MOHANTY document in 02-12
dms
2.00 2*3.00 |2025-
51 111292/2025/11.02. 7 !
/ 2025 |ABLAPL/7444/2024 |P S DAS DOWNLOAD COPY 02-12
3.00 3*¥3.00 |2025-
52 |11315/2025/11.02. !
/ 2025 |ABLAPL/10495/2024 |P S DAS DOWNLOAD COPY 02-12
4.00,4*3 2025-
53 111318/202511.02. !
/ 2025 |ABLAPL/1314/2025 |S SAMAL DOWNLOAD COPY 02-12
5.00,3*5 2025-
54 |11326/2025|11.02.2025 |CRMC/1439/2002 P PANDA document in 02-12
dms
4.00,3%4 2025-
55 |11327/2025|11.02.2025 |CRLMC/2402/2003 |P PANDA document in 02-12

dms




NIRMAL

* _

56 [11488/2025(11.02.2025 |WP(C)/2200/2015 |KUMAR 20> 8 SENT 127257
SATAPATHY

B. N. 4.00,3*4 DOWN [2025-

57 111789/2025(12.02.2025 |WP(C)/3724/2025 SHADHANGI |LoaD 0212

NIRANJAN [3.00,3*3 DOWN [2025-

58 11794/2025(12.02.2025 |CRLMC/2829/2024 ROUT LOAD 0212

* _

59 ]11828/2025(12.02.2025 |CRLMC/3314/2024 |PK MISHRA °-00, 53 2025

download copy |02-12

NIC




